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or being taken against aoy mal-practices by 
the Indian and foreign banks in the matter 
of foreign e~change dealings? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FINANCE (SHRI 
JANA DHANA POOJARY): (a) Yes, 
Sir. 

(a) Reserve Bank of India has reported 
tbat 24 indian bank and 7 fOleign banks 
operating in India are being allowed to 
become members of SWIFT. 

(c) to (e). An Implemeontatioo Com N 

mittee is bei ng set up by tbe Reserve Bank 
of India (0 xamine the term and condi~ 
tions regulating the linking up of Indian 
aod foreign banks wilh SWIFT. It will also 
look into the role tba t shou1d be carried 
out by the R serve Bank of Iodia in tbe 
monitoring of these op rations and tho 
~recautionary measures that should be 
taken for prevention of pos ible mal-
practices. 

[TranJ lat ion] 

Tran hipper Facility for xport of Iron Ore 
(rom Mormugao Port 

847. SHRI JAGANNATH PRASAD: 
Will the Minister of COMMERCE be 
pleased to state: 

(a) whether Mormugao Port does not 
have the r quisit facility of transhipper for 
xporting iron-ore to foreign countries; 

. (b) if 0, tbe efforts being made by the 
Ministry to make available transhipper at 
the port as per the r quirement; and 

(c) the time by which arne will be 

mad available '1 

TH MINISTER OF COMMERCE 
SHRI ARIUN SINGH) : (a) No, Sir. 

(Mormu ao Port does have tbe r quisite 
f cility of lr n hipper (or "porting iron 

or t for i 0 countries. 

(b) ilnd ). he questions do not arise. 

[Engillh] 

Excise Duty Pending from Cadburys 
Chocolates 

, 
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848. SHRI MANIK REDDY: Will 
the Minister of FINANCE be pJeased to 
state: 

(a) The details of the excise duty 
pending for realisation from Cadburys, the 
manufaturers of chocolates; 

(b) since when the money is pending 
for realisation; 

(c) whether any show-cause notice has 
been issued; and 

(d) if so, the action taken for the peedy 
recovery of this money ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR Y) = (a) to (d). 
The information is being collected aDd will 
be laid on the Table of the House. 

Loss in N.T.C. Textile Mills 

849. SHRI ANIL BASU : Will the 
Minister of TEXTILES be pleas~d to 
state: 

(a) the tota I accumula ted Joss of the 
textile mills run by tbe National Textiles 
Corpora tion; 

(b) the factors responsible for such huge 
Joss; and 

(c) the steps, if any. takeD or beiDa 
taken to run the NTC mills 00 a profitable 
basis 1 

THE MINISTER OF STATE OF THE 
MINISTR Y OF TEXTILES (SHRI 
KHURSHJD ALAM KHAN) : (a) Nation I 
Textil Corporation , h&EJ ir;{uned Jesses 
tailing about Rs. 670 crore from 1974-75 to 
Sept., 1985. 

(b) The major reasons for continuous 
10 ses of the mills under NTC are as 
follows :-

(a) Old and Obso]et machinery; 
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(b) under-utilisation of installed capa-
city due to irregular power supply 
and power shortage, high cost of 
captive Power, etc.; 

Cc) abnormal increase in cotton prices, 
particularly from the middle of 
1980-81 to 1984-85; 

(d) increase in cost of Power, coal, 
dyes and chemical, stores and 
spares; 

(e) exce s labour force; 

(f) increase in wages/salaries; 

(g) poor work morms and low producti-
vity . 

(c) Some of the imporl.ant steps takenl 
being taken. wi Ihin the limited resources, 
to improve the performance of the mills 
under NTC are as under :-

ti) arrangeme nts are being made for 
timely procurement of cotton 
from different available channels; 

(ii) working capital bas been 
replenished to make up for such 
losses; 

(iii) to overcome the power shortage, 
self-generating capacity, bas been 
provided; 

(iv) selective modernisation programme 
have been adopted for result-
oriented gains; for best utilisation 
of limited resources; 

(v) cost control methods have been 
intorduced for reduction in cost 
of production at all levels; 

(vi) efforts are being made for reducing 
the non-opera tional administrative 
expense; 

(vii) workers' participation scheme in 
the management is being encouraged 
to achieve higher productivity. 

Producton nd Export of Betel-Lea, 

8S0. SHRI OADADHAR SAHA : Wi II 
the Minister of COMMERCE be pIca cd 
to state: 

ta) tbo ,0)0\JJ;l~ QI forci,o e~cbao 0 

Iodia carD for b teJ .. leaves export per 
year; 

(b) tbe Dame of the countries which 
are Chief importers of Indian betel-1 ave; 
aDd 

(C) the names of the States which arc 
the principal producers of betel-leave and 
the volume of their production? 

THE MINISTER OF COIy.fMERCE 
(SHRI ARJUN SINGH) : (a) According 
to the provisional figures compiled, export 
of betel leaves in tbe last three year bas 
been as under :-

Rs. 40lakhs 

1983-84 Rs. 80 lakhs 

1984-85 Rs. 741akhs 

(b) Our exports are mainly to Pakistan, 
Baharain, Kuwait, Oman, Saudi Arabja, 
U.K. etc. 

(c) Firm fisures of area and production 
in respect of betel-~eave are not available. 
West Bengal, Tamil Nadu, Karnataka, 
Andhra Pradesh, Assam, Orjs a, Kerala, 
Bibar, U.P. and Maharashtra are major 
producers of betel leave . 

Publicity Abroad for Import nt Tourl t 
Centr 

851. SHRI HANNA MOLL H: Will 
the Mini ter of PARLIAMENTARY 
AFFAIRS AND TOURISM b plea ed 
to state : 

(a) whether Government have iven 
publicity about the important toud t c tre 
of our country in the forei n countrie ; 

(b) if 0, whether aDY place from We t 
Bengal i there in uch publicity: 

(C) if not, the rea '00 theref r' an 

(d) whether Oovernme t ropo e to 
include somo centre from We t en a) io 
publicity io COD ult tioo with t B .. a 
To risD) J)e rtD)c t 




